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There should be a vigorous propagation of 
literacy particularly female literacy. 

There should be vigorous propaganda and 
education about the methods of family 
planning which include sterlisation, the use of 
I.U.D. (Intra - Uterine Device) condom, oral 
contraceptives abortion and other methods 
apart from the practice of theory of rhythm. 
Particularly the isse of condom should be free. 
The money spent on this will lead to a much 
larger saving. 

There should be a scheme of incentives and 
disincentives. The age of marriage which is 
18 years in our country should be strictly 
enforced and people encouraged to  marry at 
older ages. 

A vigorous propaganda to change the 
attitude of the people, particularly of "the son 
preference" should be adopted. On the World 
Population Day not only we but the entire 
world must unitedly face the challenge of 
population growth. The affluent West cannot 
remain away from their contribution to this 
gigantic task. If they fail in this important 
task, it would not be long before millions 
would migrate from developing countries to 
developed countries. Let us pledge ourselves, 
on this occasion of the World Population Day, 
to make this Green Earth an abode of peace 
and plenty for everyone of its citizens. 

 

 

Need to remove doubts regarding im-
Implementation of certain aspects of Indo-

Bangladesh accord on transfer of Teen 
Bigha Corridors to Bangladesh. 
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*Expungedas ordered by the Chair. 

 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): I don't think you can bring in this 
type of things. 

 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): This has to be shown to me. If any 
kind of allegations have been made against 
the Chief Minister of West Bengal^ the same 
have   to be expunged. 
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THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): I have already given the direction 
that if any allegation against the Chief 
Minister are there, the same will not from part 
of the record. 

 

SHRI ASHIS SEN (West Bengal): What I 
am trying to request the Member is that let 
him confine himself to the subject on which 
he is speaking The question whether *Mr. 
Jyoti Basu or anybody else has is not relevant. 
He cannot say that it has happened because of 
this. He must have some sense of proportion  
when he speaks. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): I have instructed him before you 
raised it that such things should not be 
spoken. I have already instructed him. Please 
sit down. I will see the record. Any reference 
to Jyoti Basu will be expunged. 

SHRI ASHIS SEN: I would like to know 
whether there is any agreement between the 
Govemment of India and the Government  of 
Bangladesh. 

 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): The Minister will reply to him. 

  

 

*Expunged as ordered by the Chair. 


